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t{THE MINISTER ofF STEEL, MINES

AND HEAVY ENGINEERING (SHrI C.
SUBRAMANIAM): (a) Yes.

Ob) The strike was engineered :n order to
force the Sindri Management to accord
formal recognition to one of the two rival
factions in the Workers' Union affiliated to
the INTUC. The strike caused a loss in
production of about Rs. 20 lakhs.]
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t[ SEIZURE OF PUBLICITY MATERIAL
RECEIVED FROM PEKING

127. SHRI A. B. VAJPAYEE: Will the
Minister of HOME AFFAIRS be pleased to
sitate:

(a) whether it is a fact that some publicity
material from Peking addressed to the
Himachal Pradesh branch of the Communist
Party cf India was seized by the authorities
recently; and
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(b) if so, what steps have been taken to
prevent the inflow of such material in the
country?]
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f[THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI R.
M. HAJARNAVIS): (a) No, Sir. However, in the
recent past 8 air-mail articles containing 8
copies of "Peking Review" addressed to the
Secretary, India-China Friendship

Association, Shiften Villa, Simla-1, were
confiscated.

Ob) Import of the periodical "Peking
Review" and of any matter which directly or
indirectly questions the frontiers of India or
the territorial integrity of the country has
already been prohibited by Notifications issu-
ed under the Sea Customs Act, 1878. The
Customs authorities, who are concerned with
preventing such import, are vigilant and
exercise with due diligence their powers to
confiscate such literature.]
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